FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SRI PAVANA KEERTI HOTELS INDIA PRIVATE LIMITED OPERATING IN HOTEL
INDUSTRY AT HIMAYATHNAGAR, HYDERABAD, TELANGANA
[Under Sub-Regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS

Name of the Corporate Debtor along with
PAN & CIN/LLP No.

SRI PAVANA KEERTI HOTELS INDIA
PRIVATE LIMITED

CIN No.: U55101TG2013PTC091509

PAN No.: AAUCS0163R

2 | Address of the registered office

M.NO: 3-6-552 TO 558 & 558/1, MAIN ROAD
LEVEL 5,6,7, HIMAYATHNAGAR, Hyderabad,
Telangana, India, 500029

3 | URL of Website:

The URL is not functioning.
Further details can be obtained from RP.

Details of place where majority of fixed
assets are located

HIMAYATHNAGAR, HYDERABAD,
TELANGANA

Installed capacity of main products /

sarvices

"The hotel operates on Level 6 (5th Floor) & Level
7 (6th Floor) with a total space of 27,570 sq. ft.,
comprising 50 occupancy rooms which includes (i)
7 suites (ii) 27 executive rooms, (iii) 8 deluxe rooms
(iv) 8 single rooms and (v) one board room with a
seating capacity of 18 members.

On Level 5 (4th Floor) with total a space of 9,615 sq.
ft., which includes (i) one banquet hall with a
seating capacity of 200 Members, covering 3,388.50
sq. ft. (ii) The restaurant facility occupies 2,220.25
sq. ft., and (iii) with the kitchen spanning 752.25 sq.
ft."

Quantity and value of main products /
services sold in last financial year

As per Audited Financial Statements for F.Y.
2022 - 23:

Revenue from Operations: Rs. 63.76 Lakhs
Expenses: Rs. 121.23 Lakhs

Net Loss: Rs. 57.48 Lakhs

Provisionals for the F.Y. 2023 - 24 are currently
under Preparation.

7 | Number of Employees / Workmen

20




Further details including last available
8 | financial statements (with schedules) of two
years, lists of creditors are available at URL

For Financial Statements of the previous two
years, please email us at:
sripavanakeertihotels.rp2@gmail.com

List of Creditors:
https://ibbi.gov.in/en/claims/front-claim-
details/15873

Eligibility for resolution anplicants under
9 | Section 25(2)(h) of the code is available at
URL:

For detailed invitation of EOI, E-Mail at
sripavanakeertihotels.rpZ@mail.com

10 Last date for receipt of expression of
interest

Sunday, 18* August, 2024

Date of issue of provisional list of

iy . . : Friday, 23* August, 2024
prospective resolution applicants

1 Last ftlz.ate for.submission of objections to Wednesday, 28" August, 2024
provisional list

5 Date of‘ issue of. final list of prospective Monday, 2~ September, 2024
resolution applicants
Date of issue of information memorandum,
evaluation matrix and request for

14 . Saturday, 7t September, 2024

resolution plans to prospective resolution
applicants

15 | Last date for submission of resolution plans

Tuesday, 8 October, 2024

16 Process email id to submit Expression of
Interest

Email Id: sripavanakeertihotels.rp2@gmail.com

Date: 3¢ August, 2024

Sd/- GOVADA VENKATA SUBBA RAO

Place. Hyderabad

Resolution Professional

Registration No.: IBBI/IPA-003/IP-N00358/2021-2022/13753
AFA No. AA3/13753/02/080824/300943; Valid Upto: 08/08/2024
Reg. Address: Rajiv Swagruha Apartments, Block A 05,

Flat 106, Classic Diamond Towers, Anand Nagar,

GSI Bandlaguda, Next to D-Mart, Hyderabad, Telangana - 500068
In the matter of SRI PAVANA KEERTI HOTELS INDIA PRIVATE LIMITED
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SRIPAVANA KEERTI HOTELS INDIA PRWATE LIMITED OPERATING IN HOTEL
INDUSTRYAT HIMAYATHNAGAR, HYD ERABAD, TELANGANA
|Under Sub-Regutation { 1) of Regulation 36Aof the Insalvency and Bankruptey Board
of Indial Insolvency Resalubion Process for Corporate Persons) Regulations, 20186)
1 PARTICULARS
i Mame of fe cmg debior g:ﬂ.g SR PAVANA KEERTI HOTELS INDIA
with PANS CIN' LLP No. PRIVATE LIMITED
CIN No.: USS101 TG201IPT 091509
mﬁm,: %Gﬁﬁiﬁ&ﬁ s —
MWD 3-6-552 TO 558 & 55811, MAIN
2| Add f e mgesienad off ;
P RR LEVEL 55 7, HMAYATHNAGAR, Hyderabad,
Tetangana, Indka, 500079
3. | URLof wetste “The URL s not functioning,
| ) ) Furiher detalis can be obiained from RP.
4. | Detals of gace whera maonty of fxed HMAYATHNAGAR, HYDERABAD,
assaks am peatad TELAMGANA,
5. | Instafied capacty of man producks! | "The hoiel on Level & {Sin Fioor) &
Services | Level 7 {5 Floor) wilh 2 tolal space of 27570
{50, 1L, comprising S0 cocupancy roams which
rhmﬂﬁ{i}?aﬂﬁ{ﬂﬂemm roams, () &
| delnie roomsfiv) & single rooms and {vione
| boardroom with a seatng capacidy of 18
| membes.On Level 5 (4th Foor) with totl a
{space of 9515 sq. 1., which mdudes (one
| bainquel hail with a sedling capacty of 200
| Membes, cowering 338850 sqft [§) The
| restamant faclity ocoupses 2 220 25 sgit, and
) withthe kichen spanning 752 25sq. Fi.7
6. | Cuan@ty and valie ofmain products/ senvices | As per Audited Financial Statements for
= inlast financidl year | EY. 2022 - 23:
Revenue from Operations: Rs. 83.76 Lakhs
Expenses: Rs. 121.23 Lakhs
WellLoss: Rs. 57 48 Lakhs
Provisionals for fe EY, 2033 - 24 are ourrendy
7. | Musmibes c.fmu:.',pes.l workmen 20
8, Pﬂh‘f‘ Fd&iais i“dﬂd{m% Fasq;;?':fd}te | For Financial Statements of the previous
mancal saigments (wih scheduies| two years, please email us at:
of two years, ists of cadiors e sripavanakeertihotels rp2@gmail.com
available a1 URL: List of Craditors:
hitips /bbi gov infen claims ffront-ciam-
deta#sl 15873
9. | Efighdity for resohution applicants under | For defaded imitadon of EOl, E-Mal at
section 25{Z)h} of fe Code ks avadable | sipavanakessrtihoiels ip2fEgmal com
af URL:
10. | Last date for meaigt of expresson finterest | Sunday, 16th August, 2024
Date of sue of prowisional kst of
i prospecive Tesolufon apgicants Friday, 23th August, 2024
Las! date for submission of chyecions o
12 sina sl Wednesday, 28th August, 2024
13.| Date of maue of fnal ket of prospectve Monday, 2nd September, 2024
m?mapg&can_‘s
14, [Date of mswe of miormation memorandum
evaluation matx and request for Saturday, Tth Septembar, 2024
resouskon pans 1o prospec ve resolulon
apphcants
15 |Lastdate for submisgion of meoistion plans | Tuesday, Bth October, 2024
16, | Process ernal id bo submit Expeession of imerest | Emaidl id:
sripavanakeertihotes. ma@gmail. com
Sdl- GOVAD A VENKATA SUBBARAD
. . Resolution Professional
Registration No.: IBBINPA-003IP-NO0358/2021-2022/13753
AFANa. AAT1ITSH02/0808247300943; Valid Upto: 08/08) 2024
Reg. Address: Rajiv Swagruha Apartments, Block A 05,
Diate:3ad August, 2024 Flat 106, Classic Diamond Towers, Anand Nagar,
Piace: Hyderabsad G5! Bandlaguda, Next to D-Mart, Hyderabad, Telangana - 500068
In the matter of SR PAVANA KEERTI HOTELS INDIA PRIVATE LIMITED
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HDFC BANK

We understand

L.

HDFC Bank Ltd.,

DEMAND NOTICE

Letter No.HOFC/a325484/APM 3 2)/JULY 24

To

1.Mr Ganganapalli Mahaboob Basha, Slo GKullayappa, H No.2-1-55, Bulla Veerappa Streel. Pulivendula

ICuddapah-516380, (Applicant)

2.Mra Shaik Rajiya, Wio Ganganapalli Mahaboob Basha, H No 2-1-55, Bulla Vearappa Streel, Pulivendula

Cuddapah-5168380, (Co-Applicant-1)

3.Mrs Ganganapalll Nagaperamma, W/o G Kullayappa, H No 2-1-55, Bulla Vesrappa Street, Pulivendula

Cuddapah-516380. (Co-Applicant-2)

l4.Mr Shaik Ramthulla, Sio Shaik Dastagiri, D No. 14/456, Sainathapuram, Mydukur. Cuddapah Dist-516172

(Guarantor)

Subject: Notice LS 13 2) of Securitization & Reconstruction of Financial Assets and Enforcement of
Security Interest Act 2002 (hereinafter called "ACT").

Date: 15-07-2024

Dear Sirl Madam,

The undersigned has been duly appointed as Authorized Officer by the Bank in terms of the provisions off
Sacuritisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act-2002, hereinafter
referred to as "the Act”, hereby issues you the following notice

Al tha requast of addressas No 1, 2, 3 & 4 financial assistance under our Kisan Gold Cand schama for Ra.
120,00,000/- (Rupees Twenty Lakhs Only) and postponamant accounts crealed al various instance as per 'I:;
requiremant and as mantioned in the table provided hereunder agains! the proparty mentionsd &s the Schedul
Property was grantad by HDFC Bank Lid,, having its Registerad Office at HDFC Bank House, Senapati Bapatl
Marg, Lower Parel (W) Mumbal 400013, through its HDFC Bank Ltd, 4-11-84-1, Ambakpalli Road, Beside
Goutham Model School, Pulivendula Branch 516390, Andhra Pradesh.

The loan was repayable as per the lerms and conditions mentioned in the sanclioned letter and schedule of]
the loan agreemants accepted and signed by you all addressees. The addressse No 1 had morigaged the)
proparty méntioned in the schedule of this natice in favor of HODFC BANK LTD., towards security for repaymant
of the said loan avalled by Addresses

The terms and conditions of the loan as per the offer latier were accepled and theré after all of you howe
lexacuted various documants including the loan agreemant in respect of the schadule proparty

Due to non-payment of instaliments/interest your account has turned into a Noen-Perdorming Asset ony
01/0472024 as dafined in 5.2 (D) of the Securitization and Reconstruction of Financial Assets and Enforcement]
of Security Interest Act, 2002

Under thede circumatances, tha Bank has decided 1o recall tha loan granted to you in terms of saction 13(2)
of the Securltization & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002

Therefore, HOFC Bank Lid., hamsby puts you on noboa LS 1302 ) of the said ACT by issuing this noboe to dschangs
ir full your llabilities stated hereundesr to tha HDFC BANK LTD. within 60 days from the date of receipt of this notics
Your cutstanding liabilites are Re. 21,40, 405,66/- (Rupess Twenty One Lakhs Fourty Thousands Four Hundred)|
Five and Sixty Six Paisa only). You are also liable fo pay future interest at the contractual rate on the aforesaid)
amaurt togeather with incidental expenses, cost, charges &lc

If you fail to repay to the HDFC BANK LTD. the aforesaid sum of Rs.21,40,405,66/- (Rupees Twenty One|
Lakhs Fourty Thousands Four Hundred Five and Sixty Six Paisa only) as on 02.07.2024 with further
interest and Incidental expensas, costa as stated above in terms of this notice U/S 13(2) of the ACT, HDFC
BANK LTD. will axarcise all or any of the rights detailed under sub section (4) of the Section 13 and under other
applicable provisions of the said ACT.

You are also put on notice that in tarms of sub saction 13 of Saction 13 of the ACT you are restrainad fromy
transferring by sale, lease or otherwise the said secured assets detailed herein below, without obiaining writhen)
consent of the HDFC BANK LTD. The notice has been issued without prejudice to the other legal right / remedies
available 1o the secured creditor to initiate any other legal proceadings/action as deamed it and NnecEssary|
under tha provisions of any other law for the timea baing in force OR to procead with the already initiated legal
actions in normal course. You are also put on nobice thal any contravention of this statutory injunchion/restraint
as provided under the said ACT is an offence

The details of the secured asset intended to ba enforced by the HDFC BANK LTD. in the event of non-
paymant of sacured debt by you are as under

SCHEDULE OF THE PROPERTY

item No.1: Open site situated within the YSR Kadapa District, Proddatur Registration District, Pulivendula Sub-
Registration District and within tha limits of Pulivendula Municipal area, Ahobilapuram village fields Gowt. Dyl
8. Mo, 37/2 an extent of Ac. 1. 75 cents, Govi. Dry 5. No. 37/2 an exient of Ac. 1, 75 canis, Total an extent of Ac
3,32 cents out of it Ac, 2 82 cents oul of it East-West eastern side 60 feet or 18 288 meters, Easi- West westemn)
tside B0 feal or 24 383 meters, Morth-South northern side 52 feat or 28.041 meters, North-South southern side
140 feat or 12,181 meters measuring comprisae Plot no. 21 (51333 Sg Yards) within following boundaries. East:
Plot Mo, 18, West: Canal Road, North: Road, South; Open site of plot No .20

Please comply with the demand under this notice and avold all unpleasantness. In case of non-compliance
further needful action will be resorted to, holding you liable for all costs and consegquences

SATURDAY,AUGUST 3, 2024

!le: Cuddapah Sdi- Authorised Officer, HDFC Bank Lid.,

SIND CO-OPERATIVE URBAN BANK LTD.
HEAD OFFICE : 1-8-50/7, P. G. ROAD, SECUNDERABAD - 500 003

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

INDIAP R

Adding power to life

India Power Corporation Limited

(Formerly DPSC Limited)
CIN: L40105WB1919PLC003263

Regd. Office : Plot No. X1 - 2 & 3, Block-EP, Sector-V, Salt Lake City, Kolkata-700 091
Email:corporate@indiapower.com Website: www.indiapower.com

Extract of Unaudited Standalone and Consolidated Financial Results

for the quarter ended 30th June, 2024

(Rs. in lakhs)

Particulars

Consolidated
Quarter ended
31.03.2024

(Audited)

Standalone
Quarter ended
31.03.2024 | 30.06.2023
(Audited) | (Unaudited)

Year ended '
31.03.2024
(Audited)

| Year ended |
31.03.2024
(Audited)

30.06.2023
(Unaudited)

30.06.2024
(Unaudited)

30.06.2024
(Unaudited)

18,230.33 17,247 .41 17,900.12 67,334.20 | 1847744 1/,/94.98 18,513.18 69,495.73

Disbursemant| | Foreclosure | of
_ LoanNo. | Produst [P M| Loanamount | T0lol™ leorecosurs
_50200063496630 CC_ _28-11-2021 | Rs.13,00,000/- |Rs.12,01,942.81) 02-07-2024 Total income from operations
50200083496452) = DOD | 26-19-2021 | Re.7.00.000/- | Rs.8,48,462.75 | 02-07-2024 lincluding Regulatory incomel/(expense) (net)]
Yotal Amount | Rs.20,00.000/- jRs.21,40,405.66]

Net Profit/(Loss) for the period from ordinary
activities before tax and exceptional items

518.41 493.90 448.64 2,000.47 438.79 873.18 392.54 2,216.05

Met Profit/{Loss) for the period from ordinary
activities before tax after exceptional items

518.41 453.90 448.64 200047 438.79 873.18 392.54 2.216.05

Met Profit/(Loss) for the period from ordinary
activities after tax and exceptional items

380.37 383.89 334.20 1,509.47 309.75 756,36 275.07 1,718.24

Total Comprehensive Income for the period

[Comprising Profit(lass) for the period (after tax)
and other Comprehensive Income (after tax|]

9.444.10 (6.89) 318.74 1,072.30 9,367.36 281.84 1,283.18

& Equity Share Capital

9, 737.90 9, 737.90 9,737.90 9 737.90 §,737.80 9 737.90 9,737.90

7 Other equity excluding revaluation reserve

44,659.89 44,122.54

8 Eamings per equily share

(face value of € 1 each) (not annualised)
Basic & Diluted (T)

0.02 0.02 0.02 0.10 0.02 0.05 0.02 0,11

Motes:

These results have been reviewed by the Audit Commitiee and approved by the Board of Directors of the Company at their meetings held on 2nd
August 2024, The above results have been reviewed by the Statutory Auditors of the Company

The above is an extract of the detailed format of unaudited standalone and consolidated financial results filed with the Stock Exchanges under the
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, The full format of unaudited standalone and
consolidated financial results are available on the Stock Exchange websites, at the link (http://www.nseindia.com and http://www.msei.in) and also
on the Company's website, at the link www.indiapower.com.

1

Place : Kolkata

Date : 2nd August, 2024

I!!EE Is hareDy given thal tha share I:E""'!!l

=ins of PRAMASH INDUSTRIES LTD GOCR
SHARES 15 Km. Stones, New Dl Mo
HAaRYANA - 125044, have boen losg
Mispiatnd and the Holderis) of B said)
Sacufites has | Heve Applied | e Compam
fo issue Duplicate Centilicatais)

BHARES REGD. FOLID NOs 80459 |
| SHARE HOLDER NAME: AMRIT RAUR SALUIA |

sar

For India Power Corporation Limited
sd/-
Somesh Dasgupta
Whole-time Director
(DIN:01298835)

Extract of Standalone & Consolidated Statement of Unaudited Financial Results for the Quarter Ended 30th June, 2024

BHAGIRADHA CHEMICALS & INDUSTRIES LIMITED

CIN: L24219TG1993PLC015963

Regd. Office; 8-2-269/5/3/4, Piot No. 3, Sagar Society, Road No. 2, Banjara Hills, Hyderabad-500 034, Tel:+ 91-40-42221212
Fant +91-40-23540444; Website; weww.bhagirad.com; Email; infe@bhagirad.com

demand rotice dated 16-05-2024 calling upon the barrower Mr. Kambampati Venkata

_ Sd/- Ranganath and Mrs. Kambhampati Sumalatha to repay the amount menboned in the
Place: Hyderabad (PRASADA RAO G.N.S) | | notice being Rs. 49,33,753 (Forty nine fakhs thirty three thousand seven hundsed and fifty
Date: 25.07.2024 Managing Director/CEQ three only) within &0 days from the date of receipt of the said notice,

The barrower having falied 1o repay the amount, notice i5 hereby given to the borrower and
ihe pubbc in general that the undersigned has taken posseszsion of the property described
herain below in exarcise of powars conferred an himher under Section 13(4) of the said
Actread withrule 8 of the said rulas on this 318t July of 2024,

The bormower in particular &nd the pubdic in ganeral is heraby cautioned not to deal with the
property and any dealings with the propary will be subject to the charge of the UNIGN
BANK OF INDIA for an amount Rs. 49,33,753 and interest thereon.

The barmower's attention is invited to provisions of sub-section () of section 130f the Act, in

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SRI PAVANA KEERTI HOTELS INDIA PRIVATE LIMITED OPERATING IN HOTEL
INDUSTRYAT HIMAYATHNAGAR, HYDERABAD, TELANGANA
[Under Sub-Regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board
of India(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

AT IAT CERTRICATE WO |GERTIFICATE ) :
2 Phones: 040-27721220 — 27897911 DO10BIA - u:u”;-l-u;‘.f' I' '.'i;?.'.:..:..’ (% in Lakhs)
SIND BANK il =i H H H . H H FISTMCTIVE NG | DISTMCTIE ND IETNETRE ND
b dss e Suesestul B e e R O STANDALONE CONSOLIDATED
ears ol succesiul Baning BHARES & AEGO FOCID WO
Notice is hereby given that Annual General Body Meeting of the Share Holders of ~ “ SIND CO- :,.,.;.‘;:,- HOLDER HI,,E“ ME,T‘:;UE:EIM; al. Particulars Uuarler Ended Year Ended Guarter Ended Year Ended
OPERATIVE URBAN BANK LTD. * (Regd. No. TA 1451) Estd.1998, Head Office, H. No.  1-8- R 1 e & e | MO 30-06-2024| 31-03-2024| 30-06-2023 | 31-03-2024| 30-06-2024 | 31-03-2024 | 30-06-2023 | 31-03-2024
50/7, Prendherghast Road, SECUNDERABAD - 500 003 for the financial year 2024-25 will be 129012 i I.m.ﬁm G 1444#-_.- {Unavdiled)| (Audited) | (Unaudited)| (Audited) | {Unaudited) | (Audited) | (Unaudiled) | (Audited)
held on SUNDAY, 18-08-2024 at 11.00 a.m. at SREE SINDHI SATSANG DARBAR ASSOCIATION ETNCTHE KD - (SLtCTVE NG . | DTIICTIVE MO y 5 5 5
(SINDHU BHAVAN). 1-6.303/A, Sindhi Colony, Prendherghast Road, SECUNDERABAD ~ 500 in.-:-"i-eraﬁ.f.-r-i'l'; '::'JT:fr:l-éf;-;ﬂcE||1:ﬂ|r-.hlth g = 1 Lﬁ1al Fnc.m‘lne [IEI_['F D[.'IEF&lF-EIn.E I:Ilm‘-Jl:l 1,441.34 I}.EH&-?E 1D.ﬂﬂg.?3 4!_153.04 1.355.30 1,271.96 1[3.232.9? 4;.[}32.43?1
003 to transact the following business in the Agenda. i rtrrervpcd dyaBi | oo ok C""Pﬂ—iﬂlm i 2 | Net P?qut .-n:!.nsi] far the peria {I;uerurﬁ lax, 1,131.94 150.39 33015 | 2.904.91 96716 1,055.63 06.70 B02.22
Agenda: . The Campany at ils Registered offica within 15 Exceptional and’or Extraordingry fems)
1-1\0 é{?nzldgtr ?nd aptPFOfVGA the TVtVENsz( 2I)é'!’tHRAnnuatl fReptc}:rt cl):f. the Barl(Ytogech()e£3WI2tz E-w-'l fr_l11n|1 t:u.-s Da&:lplﬁgﬁlrh_t é‘ﬂlrr:lé?'lgrn_'!! 3 | Net Profit/{Loss) for the period before tax, 1,131.98 | 1,150.38 33015 | 2.904.91 96716 1,055.63 306.70 268222
udite atement o ccounts an udi eport for the rinancial Year - mcesd 10 ISSUs 4 E = EH- £ B ' 1 i 1 P 5
2. To approve/ratify income and expenditure incurred during the period 01.04.2023 to 31.03.2024 TIFICATE{S} withoud any further Information |after Exceptional and/or Extraordiniary 'tEm.EJ
3.To consider and approve the appropriation of Net Profit for the Financial Year 2023-24 Place FHATAHA " 4 | Net Profit/{Loss) for the persod after tax (after T35 811.78 219.98 | 2.030.24 o70.65 T21.61 196.53 1.822.14
4.To consider and approve of Dividend on share capital for the F Y 2023-24 | oy PRAKASH HDUSTRIES LESTED Exceptional and/or Extrardinary tems)
5.To rat|f¥ the admission , deletion, transfer and transmission of “A” Class share holders during 5 | Total Comprehensive income for the period 758.95 819 82 24{(1.59 2 (154.79 605 85 7249 64 217.13 1.846.70
the period from 01.03.2024 to 31.07.2024 LII:JICIHr BANK OF INDILA (comprising ProfivLoss) for the period {after tax)
6. To ratify the Investments made by the Bank during the period from 01.03.2024 to 31.07.2024 W# uﬂm M GI.'I,'r"T.h‘E,E.""H SNBSS e : H
7.To ratify the Loans and Advances sanctioned by the Board during the period from 01.03.2024 Porhe el I_lilf:c;[;r{:l-m& -.;rl:rungrﬁl_unlr. |E"|?E:EI|.11§'?P#P and other comprehensive mcome [after tax)
to 31.07.2024 rere = msren R st hakebivietll | |6 | Equity Share Capital 124435 | 1,04055 | 1,040.55 | 104055 | 1724435 | 1,04055 | 104055 | 104055
8. To approve Annual Budget and estimates for Deposits and Advances, Income and Expenditure Blaals = SR 2 i i i . ) )
for the ensuing Financial Year, 2024-25 [Rule - 8 (1)] POSSESSION NOTICE (For immovable property) 7 [Cther Equily {excuding Revajualion Reserve) 40,694.73 40.330.78
9.To approve re-appointment of Statutory Auditors, M/s. Balasubramanyam & Co., Chartered Whereas a5 ﬂhn'ﬁn in the Audited Balance Sheet of the
Accountants, Secunderabad for the FY 2024-25 , , o . [raw|ous year
10.Any other matter with the permission of the Chair. The undersigned baing the authonised officer ':'1. Union Bank of Indis, Ghatkesar-03 Add: 8 |Earnings Per Share (of 21/- each)
. 7-185, Ground Floor, Main Road, NH-202, Srinivasanagar Colony, Ghatkesar, undes =
All the Shareholders are requested to attend the Annual General Body Meeting. In the absence : syt : ;. is% : Basie in ¥ .63 .78 0.4 1,05 .50 164 0.19 1.75
o o - e - ihe Securlisation and Reconstrucdion of Financial Assels and Enforcement Secunty
of the requisite quorum within half an hour after the time specified for holding the General Body - S : Dibuted in 2 .62 0.66 0.4 1.79 (.49 (.54 (.14 1 61
Meeting, the meeting shall adjourned to 11.30 a.m. on the same date i.e. 18" August, 2024 at Interest (Second) Act, 2002 {Act Ne. 54 of 2002and in exercise of powars conferred under 3 ' : : ; : : '
the same venue mentioned above. Section 13(12) read with rule 3 of the Security Inferest (Enforcement] Rules, 2002 issueda Motes:

1. The above is-an exfract of the detailed format of Standalone & Consolidated Unavdited Financial Besults for the quarter ended 30th June, 2024. The same have bean
revigwed Dy the Audit Committas and were taken on record by the Board of Directors in their respective maetings held on 02.08.2024, The statutory Auditors of the
Company have carmed outa Limited review of the aforesaid results,

2. The showe is-an exiract of the detailed format of Standaions & Consolidated Unagdited Financial Resuits for the guarterended 3 June, 2024 filed with the Stock Exchangs
under Regulation 33 of the. SEBI (Listing obfigations and Disclosure Requirements) Regulations, 2015, The audited Financial Results in full format are avallable on the
Websites of the Stock Exchange (www bsaindia,com) (hitps-/www.nseindia.com) and the Company (www.bhagirad.com),

By arder of the Board

For Bhagiradha Chemicals & Industries Limited

SI:F.'I'
8. Chandra Sekhar
Panaging Director

Flace: Hyderabad
Date ; 02.08.2024

., PARTICULA;?PAVAN A KEERTI HOTELS INDIA reapact of time available bo the borrower to redeam the secured assels,
e O Conpotats deblor aong DESCRIPTION OF IMMOVABLE PROPERTY
with PAN & CIN/ LLP No. PRIVATE LIMITED

All that piece and parcel of Independent House on, Plot no.25 Western Part, in Sy
no.221 and 236 Part, NFC Nagar, Chandupatlaguda Hamlet Ghatkesar, Medchal
Malkajgiri Dist. Pin no.501301 and bounded by: North:33' Z.P. Road, South: 20'Wide
Road, East: Plot No, 25 Eastern Part, West: Plot No. 38
Date: 31-07-2024
Place : Ghatkesar 3

CIN No.: U55101TG2013PTC091509

PAN No.: AAUCS0163R
M.NO: 3-6-552 TO 558 & 558/1, MAIN ROAD
LEVEL 5,6,7, HIMAYATHNAGAR, Hyderabad,
Telangana, India, 500029

The URL is not functioning.

Further details can be obtained from RP.
HIMAYATHNAGAR, HYDERABAD,
TELANGANA

"The hotel operates on Level 6 (5th Floor) &
Level 7 (6th Floor) with a total space of 27,570
sq. ft., comprising 50 occupancy rooms which
includes (i) 7 suites(ii) 27 executive rooms, (iii) 8
deluxe rooms(iv) 8 single rooms and (v)one
boardroom with a seating capacity of 18
members.On Level 5 (4th Floor) with total a

2. | Address of the registered office

Authorized Officer
UNION BANK OF INDIA

3. | URL of website

4. | Details of place where majority of fixed
assets are located

5. | Installed capacity of main products/
Services

Geekay Wires Limited

Regd. Office: 11-70/5, G.P. Complex, Balanagar, Hyderabad -
Tel: +91-40-23778090; Fax: +91-40-2377 8091 Email: geek
Website: www.geekaywires.com CIN: L63000TG1989PLCO

Extract of Unaudited Financial Results for the Quarter En

&,

(KANDOI GROUP)

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point, Mumbai-400 021.
Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-mail: info@authum.com

POSSESSION NOTICE (As per Rule 8(1) of Security Interest (Enforcement) Rules, 2002

Whereas the undersigned being the Authorized Officer of Authum Investment & Infrastructure Limited (“AlIL") (Resulting
Company pursuant the demerger of lending business from Reliance Commercial Finance Limited (“RCFL”) to AlIL vide NCLT
order dated 10.05.2024). under the Securitization, Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 and in exercise of the powers conferred under section 13 (12) read with [Rule 3] of the Security Interest (Enforcement)
Rules 2002, issued Demand Notices upon the Borrowers/Co-borrowers mentioned below, to repay the amount mentioned in the
notice within 60 days from the date of receipt of the said notice.

The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the
public in general that the undersigned has taken possession of the property described herein below in exercise of powers
conferred on him/ her under Sub-Section (4) of Section 13 the Act read with Rule 8 of the Security Interest (Enforcement) Rules,
2002 on the below-mentioned dates.

The Borrower/Co-borrowersin particular and the public in general is hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of Reliance Commercial Finance Ltd.

500 018, Telangana
aywires@gmail.com
10271

ded 30th June 2024

In the matter of SRI PAVANA KEERTI HOTELS INDIA PRIVATE LIMITED

financialexp.epapkin

space of 9,615 sq. ft., which includes (i)one (Rs. In Lakhs) The Borrower/co-borrowers/Mortgagor(s) attention is invited to the provision of Sub-Section (8) of Section 13 of the Act, in
banquet hall with a seating capacity of 200 respect of time available, to redeem the secured assets.
Members, covering 3,388.50 sq.ft. (i) The Quarter Ended Year Ended 3 e TNo./ N = 7 P pe— on7 A T T Notice (Ro)
ili i . r. oan Account No. / Name of Borrower ate of De- ate of Possession mount in Demand Notice (Rs.
restaurant facility occupies 2,220.25 sq.ft,, and Sl. Particulars Quarter Ended | Quarter Ended | Quarter Ended | Year Ended N Co-b d Noti P ion Stat
(i) with the kitchen spanning 752.25q. F. No: 30/06/2024 | 31/03/2024 | 30/06/2023 | 31/03/2024 = e T 0% OesssIOn Suilus
6. | Quantity and value of main products/ services | A Audited Fi ial Stat ts f - - - - 1. |1 SHAIK AHAMAD 2.SHAIK JULEKA | 16-12-2022 30-07-2024 Rs. 20,55,467 /- (Rupees Twenty Lakhs
I sodin ?;st fnenciel year P F?{pzeorzzu- 2'3": inancial Statements tor (UnAudited) (Audited) (UnAudited) (Audited) LOAN NOS:- RLALVIJ000356453 Symbolic Fifty Five Thousand Four Hundred and Sixty
Revenue from Operations: Rs. 63.76 Lakhs 1 | Total Income from Operations 10,56733 10,861 .84 10,1 30.22 44,06636 RLALVI.000356457 possession Seven_only).as o 08.12.2022
Expenses: Rs. 121.23 Lakhs Description of property: A. A.C.C tin sheet shed raised in an extent of 462.0 Sq.Yds or 386.287 Sq.Mts consisting with 2 items
Net Loss: .Rs -57 4é - khs 2 | Net Profit / (Loss) for the period (before Tax, 1.349.36 1.428.50 1.181.38 5 480 .47 in Survey No. 6, Near Door No0.9-456/1, as per tax demand notice present Door No. 9-6098, Asst.N0.1020014578, Rev ward No. 5,
Provision.als flor the FY 2023 - 24 are currentl Exceptional and/or Extraordinary items) ’ ) ’ ) ’ : ’ ) Rajaka colony situated in Chilakaluri Municipality and within the limits of S.R.O Chilakaluripet of Guntur District., being bounded by:-
under Preparation o y Schedule : Item No. 1 :- An extent of 206.0 Sq.Yds or 174.0 Sq.Mts. East : Land belongs to Thota Radha Krishna 15.07ft
: 3 | Net Profit / (Loss) for the period before tax South : Land belongs to Shaik Ahamad 122.06” ft West : Road Margin 15.0"ft North : Land belongs to Shaik Kalesha 124.08ft
7. | Number of employees/ workmen 20 (after Exceétiona)l and/or Extraordinary items) 1,349.36 1,428.50 1,181.38 5,480.47 Item No. 2 :- An extent of 256.0 Sq.Yds or 214.04 Sq.Mts. East : Land belongs to Thota Radha Krishna 9.0°ft South : Land belongs
8. | Further details including last available For Financial Statements of the previous ' . to Thota Radha Krishna 120.0” ft West : Road Margin 9.0”ft North : Land belongs to Fathimabi 122.6ft
financial statements (with schedules) two years, please email us at: 4 | Net Profit / (Loss) for the period after tax 1 003.21 985.70 832 14 3.937.92 2. | 1CHILUKURI DEVENDRA 20-04-2022 31-07-2024 Rs. 16,10,829 /- (Rupees Sixteen Lakhs Ten
of two years, lists of creditors are srinavanakeertihotels.r 2@ mail.com (after Exceptional and/or Extraordinary items) P : ' e 2.CHILUKURI PADMAJA, Symbolic Thousand Eight Hundred and Twenty Nine
available at URL: Lot Crediors. o Peomat , , LOAN NO:- RLALVIJ000344892 possession Only) as on 15/04/2022
List of Creditors: . . 5 | Total Comprehensive Income for the period — - —r . ,
https://ibbi.gov.in/en/claims/front-claim- C sina Profit / (Loss) for h od Description Of Property: R.C.C roofed building constructed in an extent of 726.0 Sq.Yds or 607.2 Sq.Mts. Plinth area
details/15873 " [Comprising Profit / (Loss) for the perio 1.003.21 985.70 832.14 3.937.92 =625 Sq.Feets. In R.S No. 80, Door No. 4-16B as per Tax receipt - Present Door NO.1-16A Assessment No. 407 situated
___ : . - - (after tax) and Other Comprehensive SRR ' ' e in chekkapalli Village and Gram Panchayat, Musunuru Revenue Mandal within the limits of S.R.O.Nuzvid of Krishna Dist
9. | Eligibility for resolution applicants under | For detailed invitation of EOI, E-Mail at Income (after tax)] being bounded by:- SCHEDULE: EAST : Panchayat Road SOUTH : Property of Chilukuri Subba Rao WEST : Property of
section 25(2)(h) of the Code is available | sripavanakeertihotels.ro2@amail.com . : Chilukuri Nageswara Rao NORTH : Property of Chilukuri Subba Rao
at URL: A o | pegma 6 | Equity Share Capital 1,045.20 1,045.20 1,045.20 1,045.20 3. |1 MULPURI VENKATESWARARAO | 20-06-2022 31-07-2024 Rs. 27,35,245 /- (Rupees Twenty Seven
10. Last date for receipt of expression of interest | Sunday, 18th August, 2024 7 | Reserves (excluding Revaluation Reserve) Eo “&%L:gg_l 'TRTL ELS\"I‘:YJI:)‘(?(:’33%O7 Symbolic LakESFThi:tty FFive Tfllousand T;\(/;Olgl;;gzrgd
Date of issue of provisiona| list of . as ShOWn in the Balance Sheet Of the preViOUS 10,64067 9,42029 6,681 67 9,42029 . ’ possession an ourty Five only ) ason
i prospective resolution applicants Friday, 23th August, 2024 year e
— — Description Of Property: A R.C.C roofed ground floor building constructed in an extent of Ac. 0-23 Cts which is equivalent to
12, | Last date for submission of objections to | yyednesday, 28th August, 2024 8 | Earnings Per Share (of Rs. 10/- each) (for 1113.2 Sq. Yds or 930.769. Sq.Mtrs in R.S No. 106, Door No. 3-38, Block No.3, Asst No. 338 situated in Kavvagunta Village
provisional ist i i i i . and Gram panchayat, Pedavegi Mandal and with in the limits of S.R.O Eluru, West Godavari District, being bounded by:- East :
: — : continuing and discontinued operations) o . . ]
13.|Date of issue of final list of prospective Monday, 2nd September, 2024 1. Basic 1.92 1.89 1.59 754 I':land belongs toNM:JtIrE)urlLChgrt;alMamktyaI{? Rgo|Sguttn : Lgnd belongs to Mulpuri Venkateswararao West: Land belongs to Mulpuri
resolution applicants _ 192 189 159 754 ageswararao North : Land belongs to Mundela Pothuraju
14.|Date of issue of information memorandum 2 Diluted 4. |1 SUPRABHATA REDDY PAMALA | 15-06-2022 30-07-2024 Rs.20,56,559/- (Rupees Twenty Lakhs Fifty
evaluation marix and request for Saturday, 7th September, 2024 1. The above results are prepared as per the Indian Accounting Standards ("IND AS") notified under Section 133 of the 2 LA YA Symholic | Six Thousand Five Hundred and Fifty Nine
lution plans t ti luti . . . . . LOAN NOS:- RLLPVIJ000316723 possession only ) as on 13/06/2022
resolution pians to prospectve resolution Companies Act,2013 read together with the Companies (Indian Accounting Standard) Rules 2015. — — — —— .
applicants . . . . . . Description of property: An undivided unspefified and indivisible share measuring (l.e) 52.926 Sq.Yds or 44.25 Sq.Mts share
2. The above results havg been reviewed by the.Audlt Committee and approveq by the Boqrd of Dlrectors at their meeting held on site in 355.306 Sq.Yds out of 1965.332 Sq. Yds l.e Schedule-A property along with a Triple Bed Room Flat, bearing Flat No.
15. |Last date for submission of resolution plans | Tuesday, 8th October, 2024 August 02,2024 and is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under 208(semifinished skelton) in the First Floor in the Dharani Homes situated at keritepadu village, S.R.O, Koretipadu,Guntur District
16. | Process email id to submit Expression of Interest | Email Id: Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly {?Vﬁﬁiﬁntizi:%&agédndogr?:St?n Sggu ﬁr?gut:'sésoggfl‘:ioai‘g-o‘]{vlgztt }ngﬁgaéocimn':ﬁrg:é:gméo me : gaﬁfgg?kring I stit foor and
SO | et e o o ) o o | |l e it
Sdi- GOVADA VENKATA SUBBARAOR | <. 1€ P years/ p group g y \parane. Dated : 03.08.2024 Place: Andhra Pradesh Authorized Officer, Authum Investment & Infrastructure Limited
Resolution Professional For Geekay Wires Limited
Registration No.: IBBI/IPA-003/IP-N00358/2021-2022/13753 Sd/-
AFA No. AA3/13753/02/080824/300943; Valid Upto: 08/08/2024 Ghansh
" ’ yam Dass
Reg. Address: Rajiv Swagruha Apartments, Block A 05, . . .
Date:3rd August, 2024 Flat 106, Classic Diamond Towers, Anand Nagar,| | Place : Hyderabad (Managing Director)
Place: Hyderabad GSI Bandlaguda, Next to D-Mart, Hyderabad, Telangana - 500068 Date : 02-08-2024 DIN: 01539152

.. . HYDERABAD
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A MLR Institute of Technology

(Autonomous)
ate Un-Aided Non-Minority Institute
iliated by JNTUH Accredited by NAAC, NBA)
n Road, Gandimysamma "X'Road, Hyderabai
866675818, We 3 www.mirinstitutions.ac.in

ADMISSION NOTIFICATION - Category “B”

Candidates seeking admissions into B.Tech 1styear forthe A.Y.2024-
25 (15% Management quota and 15% NRI quota) in the following
courses as per AICTE approval of intake, can be obtained from the
college counter.

| Courses |AERO|CSE|[AI & ML)

CSE

(DS) ‘ ECE ‘EEE‘ MECH‘
Filled in applications along with copies of relevant certificates and
application fee of Rs.5000/- (Non Refundable) in cash or DD to be
paid in favour of the MLR Institute of Technology, Hyderabad, can be
submitted in person in the college on any working day between
10:00AM to 04:00PM on or before 08-08-2024.The eligibility and
admission will be as per the Telangana State Government Rules &
TSCHE orders. For more information refer college website
www.mlrinstitutions.ac.in.

Date:03-08-2024
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